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(c) No, Sir.

(d) Does not arise.
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MARCH 31, 1981

Filling up of Reserved Posts

5803 SHRI BHEEKHABHALI :
Will the Minister of ENERGY be
pleased to state:
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-

(a) whether itis a fact that

number of posts reserved for Schedu-
led Caste/Tribe candidates in diffe-
rent classes of servicesviz B, G, &
D in various department of the
Ministry of Energy were filled up
by general candidates;

(b) if so, class-wise, details of
such posts during the year 1978,
1979 and 1980 and reasons there-
for; and

(c) whether Government will
impose a ban on exchange of reser-
ved posts with general posts in the
interest of Scheduled Caste/Tribe
candidates ?

THE MINISTER OF STATE
IN THE MINISTRY OF ENERGY
(SHRI VIKRAM MAHAJAN):
(a) to (c). The information is
being collected and will bz laid 01
the Table of the House

Reservation of Post of [Sc/St in
Ministry

5804 SHRI BHEEKHABHAI:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZ-
ERS be pleased to state

(a) whether itis a fact that a
number of posts reserved for Sche-
duled  Caste/Tribe cadidates in
different classes of services viz.
B, C & D in various Departments
of his Ministry were filled up by
general candidates without obtain-
ing his prior approval;

(b) if so, class-wise, Depart-
mentw se, details of such posts during
the year 1978, 1979 and 1980 and
reasons therefor ; and

(c) whether Government pro-
pose imposing a ban on exchange of
reserved posts with general posts





